
Government of Jammu and Kashmir

DeDartment of Law. Justice and Parliamentary Affairs
' Civil Secretariat

Srinagar/Jammu
*****

Subject:-Litigation Reforms and effective monitoring of Litigation in Union tenitory of

Jammuandrashmir-eppointmentofo{ficerlncharge(oIC)Litigation'

GOVERNMENT ORDER NO:-6209 - JK-(LD\ o12026

DATED:- 18- 05- 2026

sd/-
(Achal Sethi)

Commissioner/Secretary to the Govemment

Dated:-l8- 05 - 2026

Sanction is hereby accorded to the appointment of Officer's of Finance

Department as Officer ln"f'*gt (OIC) Litigation for the cases mentioned in

annexure to this Govemm*t 6tatt includinj Contempt Petition' if any' pending

before Hon'ble Supreme cou't on India/ Hon'ble High Court of J&K and Ladakh

/Central Administrative Tribunal or any other forum'

The terms and 
"onditions 

of appointment of the OIC shall be govemed by the

prouirion, of Govemment OraerNo'tOZ:-IK (LD) of 2021 dated 24 '03 '2021'

By order of Government of Jammu and Kashmir'

No:-LAW-OlC/5/2026

Copy to the:-

l. Learned Advocate General' J&K'

2.FinancialCommissioner(Additionalchiefsecretary).FinanceDepartment
3. Principal Secretary to Hon'ble Lieutenant Covemor' l{al Bhawan'

4. Joint Secretary (J&K), Ministry of Home Affairs'-covemment of lndia

i. n"gir*, O*"ral, High court of J&K and Ladakh' Jammu/Srinagar'

6. Principal Secretary to H;;le Chief Justice' High Court of J&K and Ladakh'

7. Director Litigation, Srinagar/ Jammu'

8. Law Oflicer concemed

9. Oflicer In Charge Litigation(OlC)'

t0. private Secretary to Chief Secretary for informatio

I l. Private Secretary to Commissioner Secretary Law'

12. lncharge Website'

13. Govemment Order file'

14. Concemed file.

n ofChief Secretary

t_ Eq
(Reyaz Ali Bha

DeputY Legal Remembrancer



Annexure to the Government Order No'6209- JK (LD) of 2026 dated 18'05'2026'

OICTitle of the casease No.No.
han Lokesh Accou

ts Officer

ntsANo. 1433/20

agdish Raj vs U'T of J&K
ors

20 titledA No. 1433/2020
tted Jagdish Raj vs

.T of J&K and ors

I

unts Officer
Kumar

f J&K and ors

.A No. 879/2024 titled
TUvsors&Bedhi1

A No. 879/2024
ed Kamaljit Bedhi

ors vs U.T of J&K
ors


